
(b) whether it would afFect produc­
tiOD or oilseed. in the country; and 

(c) whether import of oilseed, would 
be fa .ddlticm to Dormal imports or 
edible oU, or in lieu of edl ble oils 
Import. ? 

THB MINISTER. OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GfiULAM NABI 
AZAD): <a) At preseo, tbe import of 
edible of_«II is not pcrmltttd. 

(b) and (c) Do Dot arise. 

TralDIDI of oaidata of pubUe sector 
ealerprlle. 

2023. SHRI VIJAY N. PATIL : Will 
the Mint ster or INDUSTk Y be pleased to 
Itate : 

(a) wbether Government have given 
auention \to tile effective training of offi. 
ciall of public ."Ior enterprises in view 
of It..eir rapid arowlh; 

(b) it so, ,be number of entrepreneu. 
rial trainin, ceDI ret work 'D, in J Ddia; 
and 

(c) tbe'Stop GovernmC'Dt are lakina 
10 introduce Iltett mcnbodofoBY o( train­
ing, efficient mao.,ement, production 
technoJoaica and procodures in tbe public 
sector ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PUBLIC ENTER­
PRiSeS IN THE MINISTRV INDUS­
TR. Y (PR.OP 1(. K. TEWAR Y) : 
(a) to (c) Government is conscit)us 
of tbo Deed (or more effective 
trainina for tbe public secfor executivos 
anj is endeavourjDI to upgrade the train. 
ina proarammes 10 suit the requirements 
or the public lector managers in tbe 
emerglna environment. As per the avail­
able information there are about 105 Ceut­
ral Government public .enterprises who 
have in·bouae traininl facilities or tbeir 
own besides a Dumber or .ovefnment 
Sponsored trllnin, institution. in the 

couDtry wbo ate impartiDi tralalD, to :tll. 
public aector executive&, 

'.plo .'011 In He." EDI.nHrln, Corp ... 
tloa Ga. " •• t at Ranchl 

2024. DR. KRUPASINDHU BHOI : 
Wilt the Minister of INDUSTRY be pIcas'" 
eel to state: 

(8) whother enquiry into the explo­
SiOD that rocked tbe Ranchi·baaed public 
sector Heavy Eqineering Corporation ps 
PlaDt on 3 December 1986 has been com­
pleted by tbe fact findina committee set 
up the Heavy Engineering Corporation 
maD8,cment; 

(b) if so, tbe details of the findinls 
and the action taken thereon; and 

(c) tbe steps taken or proposed to 
strengthen safety measures? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER­
PlllSES IN THE MINISTRY OF INDUS .. 
TRY (PROF. K. K. TEWARY): (8) 
Yes, Sir. 

(b) and (c) The Committee has iden­
tified varioul) reasons such as closed 
statUi of valves in the water jacket/boiler 
steam circuit. failure of safety srcam valve 
to bleed oft" at tbe rated pressure, et c. as 
responsible for (he e-.:plosion. either singly 
or in combination. HEC managoment bas 
initiated action on the recommendations 
of tbe committee to 8 .. oid recurrenco of 
such accidents io future. 

Import of edible 0:1, 

202S. PROF. RAMKRISHNA MORE: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state the compa­
rative porcentage of rise io tbe imports of 
edible oIls including ground nut oil and 
mustard oil durinq the last three years, 
year··wise and the value of imports in 
roreiao crebanae '1 

THB MINISTER OF Sf ATE IN THE 
MINISTR.Y OF FOOD AND CIVIL SUp· 
PLIES (SHRf OULAM NABI AZAD) : 
The ,around nut/mustard oil is Dot import- . 
ed. The details relardln, imports 01 edi­
ble oils by tbe Stato TradiDI CorporaUon 
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of India Ltd. durio. tbe last three finan­
cial years and the percentale of increasel 

deerrase Irc as rollow. : 

... 
Financial 

Year 
Quantity 

(in lath MT) 
C & F/CIF 

VaJuo 

(Rs. in 

crotes) 

Percenlqe or fncreale/decreuo 
Quantity Value 

torDBS telDDl 

1983.84 

1984-85 

1985.16 

1409 

IS.8S 

10.80 

846 

1309 

769 

.increasc compared to 1983·84 imports. 

@decreaae compared to 1984-85 imports. 

Family PI.DDiDR amODI workers of 
public sector aolta 

2026. SHRIMATI JAYANTI PAT. 
NAIK: Win ,he Minister of INDUS­
TR Y be pleased to state : 

(a) whether some public sector units 
havc taken steps to popularise family 
planning amongst their workers; 

(b) if so, the names of such units; 
and 

(c) the specific guidelines isaued by 
Government in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF peBLIC ENTER­
PRISES IN THE MINISTRY OF IN .. 
DUSTRY (PROF. K. K. TEWARY) : (a) 
to (c) Guidelines bave been issued from 
time to time to all the PuhJJc Sector 
Undertakings for populadsing famiJy pJan­
ning amongst their employees by way of 
grant of special casual leave, special 
increment and holding family planning 
weeks in accordance with the policy Jaid 
down by the 1'1inistry of Family Welfare. 
Most of tbo Public Sector Undertakiogs 
are attempting to follow these guidelines. 

Import of crude 011 from USSR 

2027. SHRt H. N. NANJE 

GOWDA: 

(+ )12.49 

(- )31.86 

<+)S4.73· 

(-)4J.25@ 

SHRI o. S. BASAVAIlAJU : 

SHRI BHATTAM SRIRAMA 
MURTY: 

Will .he Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
state : 

(a) whether tbe Soviet Union bas 
81reed to step up the supply of crude oil 
10 India: 

(b) if so, the quantity of crude 011 
to be supplied and detail. of tbe terms at 
which it will be supplied to India; 

(c) to what extent the lap in the 
domestic requiremcnts will be met by tho 
imports frem USSR; aDd 

(d) when the loal of near self-suffi. 
ciency is likely to be reached in tbe coun­
try? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTf{Y OF FINAN. 
CE (SHRI BRAHMA DUTY) : (a) to (C) 
While the Soviet UnioD bas indicated to 
step up the 8upply of erude 011 to Indi. 
durin, the current year over tbo level. of 
last year under tbe Trade Plan. tho COD. 

tract for SQP.,1), of crud. oil wltb Soviot 




